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HIGH COURT OF JAMMU AND KASHMIR 
(Office of the Registrar Vigilance at Jammu) 

****** 

NOTIFICATION 

11 / Rv 
It is notified for information of all those candidates, who have appl ied for the 

posts of Junior Scale Stenograph~rs in High Court of Jammu & Kashmir in pursuance 

of Notification No. 417 dated 13.10.2015, that their prescribed short hand and type 

writing test w ill be held as per below mentioned schedule:-

-
S.No. Province Date Time Venue 

1. Jammu Province 25.04.2017 11.00 a.m. 
J&K State Judicial 
Academy, Janipur, Jammu. 

2. Srinagar Province 20.05.2017 11.00 a.m. 
High Court Complex, 
Sri nagar. 

The candidates shall bring alongwith t hem their identity proof and report at 

the venue of the test one hour prior to the scheduled time for verification of their 

identity. 

( San~~~~~"X 
Registrar Vigilance 

No. ~~ - ~~J ?K v oated:- 1 s -- L, · '-~r 
Copy to the:-

1. Regisrar General, High Court of J&K, Jammu; 

2. Pr. Secretary to Hon' ble the Chief Justice, High Court of J&K, Jammu; 
3. Secretary to Hon'ble Mr. Justice Mohammad Yaqoob M ir, Judge, High Court of 

J&K, Srinagar; 
4. Secretary to Hon' ble Mr. Justice Tashi Rabstan, Judge, High Court of J&K, 

Jammu; 
... for placing the same before their Lordships for kind information. 

5. Director, J&K State Judicial Academy, Jammu; 
6. f1egistrar Judicial, High Court of J&K, Jammu/Sri nagar; 

... for information with the request to provide· necessary paraphernalia 

for smooth conduct of the test . 
~Director, Information J&K, Jammu, with the request to publish the above 

Notification in Daily Newpapers i.e. Daily Excelsior, Amar Ujala (Hindi), 

Greater Kashmir (Sri nagar Edition) and Daily Aftab forthwith. 
8. Director, Doordarshan, Jammu and Srinagar, for broadcast of the above 

notification in News and Employment Bulletins. 
9. Director, Radio Kashmir, Jammu and Srinagar, for broadcast of the above 

notification in News and Employment Bulletins. 
: 10. 1nc.harge, NIC, High Court of J&K, Jammu, for uploading, the sameon the High 

.... 

.. . ~~~\.'\{) 
Court official website. ~ ~ \ ,r-1 
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